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Review Re. Continued Posting of O R.P,
and Army Units in West Bengul

SHR1 TRIDIB CHAUDHURI :
AFFAIRS be

1136.
Will the Munister of HOML
pleased to state :

(a) whether the question of the con-
tinued posting of C.R P and Army units
in West Bengal in order to assist the West
Bengal Government to maintain law and
order in the Statc has been reviewed by her
Mimistry and the new democratic Coalition
Governm:nt in the state afier assumption
of power by the latter Government on April
2, 1971,

(b) whether any vequest has been
received by Government from the State
Government  of West Bengal for withdraw-
ing the C.RP. and the Army from the
State and for keeping them at convenient
points outside the State so as to be available
in casc of any emergency ; and





